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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
CORRIGENDA
New Delhi, the 29th December, 2025

F.No. RCD-10002/1/2022-Regulatory-FSSAL—In the notification of the Officers of Directorate General
of Health Services, Ministry of Health & Family Welfare, as Food Safety Officers, published in the Gazette of India,

8913 GI1/2025 (1)
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Extraordinary, Part III, Section 4 dated the 19" November,2025 vide notification no. F. No. RCD-10002/1/2022-
Regulatory-FSSAI by Food Safety and Standards Authority of India, at page no. 2, in entry against serial no. 42, for
‘Kolkata port’ read as ‘Kandla port’.

[ADVT.-11/4/Exty./577/2025-26]
RAJIT PUNHANI, Chief Executive Officer
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